
o;

- - '^1

/ji. '

tm rrx

■  i?

IK THE C£^-'"RAL AD". ̂ STRATI VE TRiB-^f^sA-
^ R ] N C J A _ B L N L" H

'0^. 2A99/9V
., - ' A . 2' 5-01 / 9 9

^  0.H J 2502/99

New Delhi this this 25th day of November.1999.

Hon'ble Mr.Justice V.Raiagooala Reddy,VC(J)

Hon'ble Smt. Shanta Shastry, M(A).
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OA-24 99/9-9

Sh.Karan Singh-Ii
S/o Sh. Kanhiya Lai
R/o Sectoi—1/658,
R.K.Puram.New Delni.

(By Advocate Sh. . Krishan)
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- Versus

1. Union of India, Through the

Secreta'ry, Ministry of Heali
And Family welfare, •
Nirman Bhavan. New Delhi.

OA-250i/9?

. . . .Respondent

Sh G . R . K . Nai r . ' -

S/o Late Sh.T.G.G.k.Nair

Rl/o- 4S-A . Pocket-1 ,

Mayur Vihar, Phase-I.

-  Del hi-92.

f Bv Advo'care'- Sh--. ̂  B: Kr ishan )

Versus

• Union of Ind;a, Through the
C-Jecretary : •nin i stry of Health £
Family Welfare.

Nirman Bhavan,

New Delhi-llOOil.
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Sh.Karan Si.ngh-J .
3/o Sh. Kare .
y^/o G-67, Gall No.3,Raj a,Puri,
'Uttam Nagar", ■ . ,
New Del hi -59."

(By Advocate-Sh.B-Krishan)
f
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Union of India through the
Secretary, Ministry of Health &
Family Welfare^,
Nirman Bhavan, '
New Delhi-llOOll.

. . . .Applicant

.... Respondents

ti.



By Rpddv.j -

We a, e afraid that this a premature

OA. No order has. been

in respect. of the

passed by tbe respondents

appli cant ?--erting the

appi^cant to the post from Secti.or Officer to

t h.e Ass i s I a n t.

io cor;teded bv the iee-.ned counsel

tor the appiicant that the rescondents are

K e j y -I.- a c. \ I ri o r d c r r e v ly; '--.no s .-e ap-plicant

profiiorinp or
-  arotre- employee

t-.. Lh..,ij. i -r-oi,;la; appointment being made. Since

c... --.i ued • - -iC . V9 wai r-assed in a sim; jaf

w a. y

J  .! Ke.- tc- meet the same fate

-ne appiicant apprehends that he is ajso

^  /U'^Ve
nt oroe"'

hc-.e. b.-en p>5tsed i;. respect o

i- rcs-.ed ir

opf. to tfie

■-. le 3cp] leant. if

I  recpert tne app}ica-.t,

Ci. u- i J C 3.1'l T. ~ C • 'iT . 1 er^Qe - ne

inte

- t n e f i r c u rti .s:. tance <r T- . ii" 1 i able
to be

d i sm i sse

( SfiT . SHAN'T A SHASTRY)
M i A )
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